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bave abolisbed minimum export price for 
tea; and 

(b) if so, the reasons tbereof 1 

THE MINISTER OF COMMERCE 
(SHRI ARJUN SINGH): (a ) and (b). In 
view of prosp:cts of highe r wor ld produc-
tiOD, presence of large qua nt ities of low 
quality tea in the world market and 
higber s tocks level, the prices of tea have 
sbown declining tr nd d ur ing 1985. In th 
drop of this situa tio n, m inimum export 
prico on tea expor ts h s been abolish d so 
to enable Indian teas to compete effec~ 
tively in the world market. 

[ Translation] 

Accumulation of Huge Stock of Small 
Staple Cotton with Farmers 

9U. SHRI SHYAM LAL YADAV 
Will the M inis ter o f TEXTILES be 
pleased (0 s ta te : 

(a) whether farmer in the country are 
getting remunera t ive p rice for mall-staple 
and iong- ta ple collon; 

(b) whether la rge tocks have accumu-
lated with the fa rm rs prod ucing small-
staple cotton and if so, the reasons tber -
for; and 

(c) tho reasons for importing cotton 
last year 1 

THE MINISTER OF STATE OF TH 
MINISTRY OF T XTILBS (SH I 
KHURSHID ALAM K HAN) : (a) Y ", 
Sir. The Cotton Corporation of ndia h , 
been asked to purcha e co tt 0 at tho: 
minimum support prices a and when the 
market prices of kapas t r nd to fall blow 
the sUpport price to as ur" tbe farmer of 
remunortive price . 

(b) No Sir. 

(c) The import of m dium tample 
cotton was resor ted to during th Ia t 

cottOD e on to meet a par r of the hort e 

in thi variety t im ted t t h t ti 

(English] 

Interest or Delayed P yment 0 0 Out- tatio 
Cbeque 

927. SH I D.P. JADE] : Will the 
M inist r of FINA CE be plea ed to tate: 

(a) whetber Government hav directed 
nationalised banks to pay int re t n out-
s tation cheques which are nor crt=dited 
beyond 28 day ; 

(b) whether it i a fact tha t mo t 
ch ques are delayed f r period b~tweeD 
21 and 25 days; 

(C) wh ther Gov rnment propo e to 
reduc the p riod of delay p rmitled to 
only 20 days to make con (~S ion me ningfuJ; 
and 

(d) if not, the rea ons therer r ? 

THE MINISTER OF STATE IN T E 
MINISTR Y OF FJNANCE (HRI 
JANARDHANA POOl RY): (a) Reserve 
Bank of India dvised banks in Au ust 
J984 to pay intere t at Savings Ban rate on 
outstation cheque drawn on thei r own 
branchc a fter a period of 28 da}' wh , ro 
credit was afford d or cheque returned to 
the d po itor beyond a pl!ri d of 2 day 
of th ir lodg ment. 

(b) No sp cific data i av iJ ble r gar-
ding the time requ ired for eolJ elioD 
ch ques. 

(c) and (d). The question f r dueio 
the time tak 0 by bank f r collection 
of out tation cbequ h be n n in 'he 
att ntion of government od th b nand 
ignificant improvement in thi r 8 rd i, 

expected with pr r ssive improvem nt in 
communication and mee ni tion. 
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Members of Parliament (during Se Sion 
day) to visit n arby places of interest; and 

(b) if so, detajls thereof? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND TOURISM 
(SHRI H.K.L. BHAG~T): (a) and (b). 
Study furs of Members of Parliament are 
arranged by the Department of Parliametary 
Affair either on request of Members of 
Parli a m e nt or on sponsorship by Mini tries/ 
D ep art ments of the Government of India 
from Lm to time to visit National ProjeCIS 
o cnabl the MeIT.bers 10 have first band 

tknowl dge of such projects. 

At persent, however, there is no pro-
po a l with the Department of Tourism to 
arra ng..! package tour on weekends for 
Mem ers of Parliament. 

Impact of Economic LiberalisatioD Policy 

929 . SHRI R .M. BHOYE: Will the 
Mini ( r of F1NANCE be pleas d to state: 

(3) whether Government have studied 
the impact of its economic IiberaJisation 
r o licy . t- f ('lT con ide ring further step to 
r inforce tht: po licy; and 

(b) jf so, the details in this regard? 

THE MINISTER OF STA1E IN THE 
MIN f TRY OF FINANCE (SHRI 
JANARDH NA POOJARY) : (a) The impact 
of economic poli cy measures is continuous!y 
uDd "' r review, and chang s as Dece sary in 
poli y ar made in the light of emerging 
trend ' and our nationalprioritie. 

(b) Doe not ari e. 

Amount Rec ived from W t Bell al a 
u tom J ci e ud locom Ta during 

th Five Year Plan 

930. H I SATYAGOPAL MISRA: 
Will the Mini , I r f JNAN be pi a ed 
to tate: 

( ) the de ta il. of mount r ceived from 
t B g 1 y rh Uni n Gov ... rnment by 

way of cu tom.' d I ci e duty, iocome 
t te. durin' lh~ S i th IV Year Plao 
period; n 
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(b) tbe detail of amount released to 
Government of W st Bengal by the Union 
Government during the Sixth Plan period? 

THE MINISTER OF STA 1 E IN THli 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Amount 
received from We. t Bengal by the Union 
Govt. by way of Cu toms Duty, Excise. 
Duty. Income-tax during the Si"th Five 
Year Plan Period {I 980-85) . 

Tax/Oul}' 

I. DIRECT TAXES 

(i) Income Tax 

(ii) Corporation Tax 
(iii) Interest Tax 

(iv) Wealth Tax 
(v) Gift Tax 

(vi) E tate Duty 

II. INDIRECT TAXES 

0) Customs Duty 

(ii) Exci .. Duty 

Amount received 
(Rs; in crores) 

553 .24 

1917 99 

24484 

3982 

3.73 
8 .14 

386021 

3523.53 

NOTE: Revenue from Union Excise 
dutiets is inc)u ive of collection 
from Sikkim and Andman and 
Nicobar Island. 

(b) A.mount released to Govt. of West 
Bengal by the Union Govt . during Sixth 
Plan P riod 1980-85 : 

(a) On ace unt of Share of Taxes 

Share of Tax/Duty 

0) Incomes Tax 
(ii) Estate Duty 

(iii) Grant on acc unt of 

, Amount 
(R . in crores) 

444.92 

14.94 
1.81 

Wealth Tax on A riculttJral 
property 

(iv) Sa ic Exci Duty 1230 46 

(v) Adul. Exci e Duty 253.16 

NOTE : Collec ti on on account of Cu tom 
duti s arc n t hareable with 
States. 




